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ﬁr.ﬁ.ﬂhattarjee. counsel leatding Mr.0.P.Bhattacharjce,
coun .8l appears for the appliCaﬁt and Mr.P.K.Arora, eounsel aspears
for tho respondenta. Matter is adjourned to 31.3.97. Résaondants o
to Pile roply in the meantime. No Purther time will be given to Pile _
" TOnly. l ” )
2. Lot s plain copy of the order ho handad over to both

tho counsel for naecessary oction,
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